LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI

BULLETIN PART-II

(General information relating to legislative and other matters)
Friday, 19 May, 2017/ 29 Vaishakh, 1939 (Saka)
No. 97

Sub: DETENTION AND RELEASE OF MEMBER

Hon’ble Members are hereby informed that following message has been received from
Dy Commissioner of Police, North Distt., New Delhi:

“To maintain law & order, MLA (Burari) Sh. Sanjeev Jha, and Counsellor
(Jahangir Puri) Sh. Ajay Sharma along with 39 workers of Aam Aadmi Pary including 5
female workers were detained u/s 65 of D.P. Act at 12.11 PM on 13/05/2017 in Civil
Lines, Delhi and were released at 03.55 PM.”

Prasanna Kumar Suryadevara
Secretary
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